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"cgard to our present availabl@ 
resources. So what is restored will 
be applied in the best form in terms 
of nutritional value. 

Shrl U. C. PatDalk: In the original 
ration scale, one of the items was 
milk ghee, but in the second phase of 
ration cut. it was sUbstituted by hyd_ 
rogenated oil. May I know it it is 
now contemplated to substitute hyd-
rogenated oil by restoring the old 
milk ghee? 

Shri Krishna Menon: This has no-
thing to do with the euL 

Shrl NarayauDkatty Menon: When 
the cut was recently restored, was 
any increase made in the money paid 
in lieu of ration? It so, what is the 
total amount of money paid now? 

Sui Krlslma Menon: This decision 
was taken only a t_ week ago and 
it has not yet been implemented. It 
will affect everybody concerned 
equally. I should like to say here 
that these ration cuts do not apply to 
troops operating in J. & K. or any 
other operational areas. These apply 
to other troops. 

Shri Rarhwlath Sinrh: May I know 
whether the tull ration will be res_ 
tored to the soldiers who are posted 
in the Himalayan region round the 
bordor? 

Shri KrIsIma MeDOn: A. I said, In 
the operational areas. these cuts do 
not apply. In tact, there are other 
ration scales there; they are better 
than the normal Beales. 

1961 CENSUS 

"lUI. Shrl Hem Raj: Will the 
Minister of Rome All..... be pleased 
to state: 

(a) whether any census is proposed 
to be taken of the scripts that are 
in vogue tor writing the regional 
languages; 

(b) it not, will it be done in States 
where there 10 no quarrel on the 
spoken language but on the script of 
their writing as tor example in Pan_ 
jab; 

(c) whether it is a fact that there 
were open clashes in the last een.ua 
operations in the Punjab on the ques-
tion of the enumeration ot script; 

(d) if so, what precautions are be-
ing taken to avoid it this time; and 

(e) when the census operation I. 
to be taken up in the snow.bound 
areas of Punjab like Lahaul, Spiti In 
Tehsil Kulu and Bara Bhangal In 
Tehsil Palampur in the Kangrs Dis-
trict of Punjab? 

The Minister ot Home Allain (Sui 
G. B. Pant): (a) and (b). In accord-
ance with the past Indian CenBus 
practice. there wl1\ be no question on 
script at the 1961 census. 

(c) at the last census there were 
no clashes on the enumeration Of 
script. However, there was an al_ 
tercation in a village on the question 
of enumeration of mother-tongue. 

(d) It is hoped that there will be 
no such altercations during the forth· 
coming census. If necessary, dUfL 
pl'ecautions will be taken. 

(e) In these snow bound areas of 
Punjab the enumeration will be com_ 
pleted in SeptemberlOetober, 1960. 

Sui Hem Raj: In the last census, 
00 far as the language is concerned. 
there were no data-and there are 
still no data available-so tar as the 
Punjab is concerned. May I know 
whether steps will be takn in the 
next census to see that data regard-
ing langauge will be available? 

Shrl G. B. Pant: The mother-tongue 
will be recorded. 

Sui Hem Raj: So far as the census 
of 1951 is concerned, ~r~ arE no ~  

available in it regarding language. 
It is recorded that those papers are 
lost. Moreover there were clashes. 
May 1 know whether any steps are 
being taken now SO that these things 
may not happen again? 

ShrI G. a. Pant: The motor-tongue 
will be recorded, but no record of the 
script has been maintained in the pre. 
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ViOllS censuses, nor is it intended, to 
make a change in the forthcoming 
ct.'nsus. 

Shrl Hem Raj: In view ot the fact 
that the two Committees which had 
been set up by the Punjab Govern-
ment have still not been abl .. to solve 
this problem, and communal passions 
.are rising higher and higher ..... . 

Shrl D. C. Sharma: No, no. 

Shrl lIem RaJ: .... what steps do 
Government propose to take? 

Shrl G. B. Pant: 1 will be happy 
jf the Census Commissioner is able to 
work out a miracle. 

Shrl Hem Raj: What steps do Gov-
('rnme-nt propose to take so that the 
,'pnsus of the language may be taken 
o('orrectly in the Punjab? 

Shrl G. B. Pant: The Government 
will appoint officers of a reliable and 
independent character. 

Shri DaJjlt SlDa"h: When there is 
ilne language in every State, what is 
the reason for a separate entry in the 
ccasus? Why has the thought oceur-
rL-d? 

Shri G. B. Pant: There is no State 
in which all people speak only one 
language. 

Shri AJlt Singh Sarhadl: Is it not a 
fact that the form for data about the 
spoken language was eliminated under 
the orders of the Prime Minister in 
the last census because a wrong and 
false propaganda was made asking 
individuals to give a certain language 
llS spoken language when in fact it 
was not? 

Shri G. B. Pant: I think what 
people were asked to state was with 
relation to their mother-tongue. As 
to the spoken lan""",e, several of us 
have the privilege of speelc:lng more 
than one language. 

Shri D_ C. Sharma: May I know if 
Government will see to It that there 
i. no Interference made by any oft\dal 
so far as the reoorcllng of the spobn 
1anguaae of • person Is eoncemed, 

not only in the Punjab but in the 
whole of India? 

Shrl G. B. PUlt: 1 think that 
what Government hopes. and that •• 
what Government is trying to do to 
the maximum extent it can. 

Dr. Sushl1a Nayar: Just as Govern-
ment has decided not to have caste 
included in the Census, is there any 
proposal not to have language enume-
ration also omitted sO that these 
dillerences disappear? (Interruption). 

Shrl G. B. Pant: Now there is the 
proposal about the continuanc" of th" 
mother tongue; that has been approv-
t."C!. But, otherwise, there is no pro-
posal for making any entry about 
language or languages. 

Shri P. a. Patel: In West Khan-
desh the dialect was taken in the 
Censu.. of 1941 and at other places it 
was not taken. I want to know 
whether that practice will be tollowed 
as has been followed in West Khan-
desh? 

Shri G. B. PaDt: The practice of 
recording as mother tongue whatever 
the person concerned declares as 
being hi. mother tongue will be conti-
nued. 

Shrl TaapmaDl: May I know whe-
ther electronic method. will be used 
for preparing the 11181 Census as It i.. 
sought to be done in the U.K. 81ao? 

Shri G. B. Put: So tar we hav" 
not made sulllcien t progress to make 
a record of census operations in every 
hoUle through electronics. When we 
have electricity ali over, then that 
stage may arise. 

Raja Mah........ Pntap: Kay 
know, when castes are there why not 
take into account all the caltes that 
there are In the country? F"r sclenti-
IIc reasons also It Is necessary to 1m ..... 
what people are of what cutes and 
how many castes there are In the 
country. 

Shri G_ B. Pant: I was under the 
ImpreuiOll that the hOll. que.t1oner 
had alwa)'l been ap\nBt the Iyftem 



of castes (lnteTTuptic7I$). When I was 
with him 50 years ago, he condemned 
the system of caste in very unequivo-
cal terms; and I hope he oontinues to 
adhere to that opinioo. 

Raja Mahendra Pralap: In Hindu 
.eligioo we cannot do away with 
Brahmins, so that Brahmins must 
remain so lone: as Hindu religion 
remains. And, so long as Brahmins 
rf'main other castes also must remain. 
(InteTTUptions) . 

Sbrl G. B. Pant: If the dependence 
of othcr castes is related to the 
elltermination of the Brahmins, then, 
some methods have to be devised for 
that. 

Shrt DaIJlt SInCh: May I know thp 
details of the entries that will b. 
filled up in this census? Will Sche-
duled Castes and -Scheduled Tribes b. 
enterl"'d separately? 

Shrl G, B, Pant: Schedulcs Tribes 
Rnd Scheduled Castcs will be entered. 

Shri D. C. Sharma: May I know 
whether the feeling of casteism is 
stronger among the non-Brahmins 
than among the Brahmins? 

Mr, Speaker: It is asking too much. 

Shri G. B. Pant: I think it is ro ~ 
enough in all. 

Shrl Tyart: Brahmin is not a castp. 
might clarify that. I protest 

Brahmins arc not a caste. 

Shrt Ral(hunath Slngb: May 
know the caste of Tyagiji? 

Shri Ram Krlshan Gupla: May I 
know whether it is a fact that during 
the previous census, especially i':' 
Punjab, the Scheduled Castes were 
forced to write down a certain langu-
age? May I also know whether 
arranlll'menis will be made during 
thl. census that they may not be 
compelled to do so? 

Shri G. B. Pant: No one should 
ever be compelled to state an un-
truth. 

Ru.olDDleadations of the SecCIIld PRJ 
CommlllsiOD 

·1415. Shrl Ram Gartb: Will the 
Minister of Flnanee be pleased to. 
state: 

(a) how long Government are 
likely to take to announce their 
decision regarding pay scales as. 
recommended by the Second Pay 
Commission; 

(b) whether the decision will be-
announced during the current session 
of the Parliament; and 

(C) if not, the « ... sons therefor? 

The Deputy Minister of Flnanee 
(Shrlmati Tarkesllwarl Sinha): (a) too 
(c). The Pay Commission have 
recommended specific scales of pay 
for major classes and groups of staff, 
which do not cover all posts, and in 
some cases, they have only recom-
mended a pay structure in segments. 
The fitting of various posts into one or 
another of the new pay scales or 
revised pay r r~ on the pattem· 
recommended by the Commission, 
with due regard to vertical and hori-
zontal relativities between various' 
categories, has to be done in consulta-
tion with the administrative Ministries 
and Departments of the Governmcnt 
of India. This i. being done, and it 
will naturally take some time to 
flnalL<e the pay scales. Every et!ort 
is being made to comDI"te the work 
as expeditiously as possible. 

Shrl S. M. Banerjee: Since Govern-
ment is considering the various pay 
scales recommended by the Pay Com-
mi.sion, I want to know whether the 
representatives of the various organi-
sations will be consulted to see that 
these recommendations do not ad-
versely affect any section of the em-
ployees. 

Sh1'lmati Tarkesllwari Sinha: All the 
unions and associations had ample 
opportunities to give their 0p.Dlon .. 
I1 ~ ~ ~ ~ to tltc Pay C')mmission 

Bnd Government as a whole. It is not 
proposed to consult them. We have 
sent our propos.als. to the various 




